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(c) The schemes implemen ted so 
jar in the Wynad area do not include 
any scheme for the exploitation of 
,gold and sulphur bearing pyrites in 
the area, if any. 

.preliminary Indian Civil Services exa-
mfDatiOD, 1919 

2688. SHRI MANPHOOL SINGH 
CHAUDHARY: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) the number of candi.dates, 
State-wise who appeared in the 
Preliminary Indian Civil Services 
Examination held in 1979; and 

< (b) the number of candidates, 
State-wise who qualified in this exa-
mination? 

THE IVIINISTER OF STATE IN THE 
MIN.ISTRY OF HOME AFF'AIRS 
AND IN TIIE DEPTT. OF PARLIA-
MENTARY AFFAmS (SHRI P. 
VENKATASUBBAIAH): (n) and 
(b). Thta Civil Services (Preliminary) 
Examil"9tion, 1970 was, meant to serve 
as a screening lest for the cand1dates 
for admission to the l\1:ain Examina-
tion and, therefore, the candidates 
were not ~quired to indicate in their 
applications the state of domicile. In 
view of this, thl~ infornlation asked 
for is not available. 
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IndultNalisation of Backward Itegions 
in M.P. 

2690. SHRI MADHAVRAO SCINDIA: 
Will th2 Minister of INDUSTRY be 
pleased to state: 

(a) the progress of the indl!striali-
sabon of the backward regions in 
Madhya Pradesh till March, 1980; 

(b) whether the progress is much 
behind the target fixed for the period; 
and 

( c) steps proposed to be t3ken fw-
rapid developments in this field? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARAN.T1T CHANANA): (a) to 
(c). In Madhya Pradesh there are 36 
Districts declared industrially back-
ward out of the 45 Districts in the 
State. During the period 1977 (Janu-
8 r Y)-1980 (March) 58 J..,etters of In-
rtent and 14 Industrial Licences were 
issued for St.=tting up industries in the 
backward districts. Besides, accord-
~ng to reports received from the Disa 
trict Industries centres concerned. the 
total number of units under small 
Iscal'~, cottage and village industries 
sector set u!) in these 36 Districts 
during 1979-80 was 11,~86, wh~ch prO-
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vided total employment to 25,223 per-
.0116. 

For rapid industrialisation of back-
ward districts the Government of 
India provides fOllowing incentives:-

(i) Central Scheme of Investment 
Subsidy. 

(ii) Concesional Finance facilities 
from the All India 'l'arm Lending 
Financial Institl.ttions. 

(iii) Tax Concessions. 
(iv) Hire Purchase of Machinery 

by Small Scale Industrles from 
National Small Scale Industries. 

(v) Consultancy for technical 
serVIces. 

(vi) Interest Subsidy. 

(vii) Special facilities for Import 
of Raw Ma1:t~rials. 

(viii) Rural Industries Projects 
PrQgramlne. 

(ix) Rural Artisans Programme. 

(x) Djstrict Industries Centre. 

In additIon, proposal for setting up 
nucleus plants in each indu::,trially 
backward districts elIgIble for Central 
SubsIdy lS under consideration of the 
GO'V'2rnnlent. 

state Government's proposals for 
iIlclusion in Aanual Plan for 

1980-11 

2691. SHRr MADHAVRAO 
DIA: Will the Minister of 
NING be pleased to state: 

scrN-
PLAN-

(81) whether pr~als of State 
Govemrnents for inclusion in Annual 
plan for 1980-81 have been received. 
from. all State Governments; 

(b) it $0, details Of the proposal re-
cei-nd from Madhya Prad.e8h. with re-
gard to devel:opment of backward 
regtone in the State; an4 
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(c) reaction of Government and 
proposed outlay for the purpose? 

THE MINISTER OF PLANNlNG 
(SHaI NARAIN DATT TEWARI): 

(a) to (c). The proposals of State 
GovernmenG for their Annual Plans 
1980-81 have been received. In the 
Annual Plan proposals of Madhya 
Pradesh, no separate allocations have 
been proposed tor 'EconomJcally 
Backward Regions'. IIowever, tribal 
areas in tht2 State are economically 
'backward and separate sub-tl13n Is 
under implementation, with special 
Central Assistance. For Tribal Sub-
Plan area, the flow of funds from the 
State Plan was envisaged at Rs. 9559.92 
lakhs (including provision for Cen-
'trally Sponso~d Schemes). A final 
'view in this regard is yet to be taken 
in consultation witb. the state Govern-
metlt and the Ministry of HonH:~ 

Affairs. In regard to Special Central 
Assistance for Tribal Sub-Plan as , 
against the propo~~ allocation of 
Rs. 2270 lakhs, an amount of 
Rs. 1599.64 lakhs may be available to 
Madhya Pradesh during 1980-81 for 
this purpose. In addition, there is all 
unspent amount of Rs. 10.97 lakhs for 
the years 1978-80 which may also be 
utilic:;ed by Madhya Pradesh Govern-
ment during 1980-81. Further, the 
state Governments are like1v to 
!receive special Central Assistance on 
account of primitive tribes and addi-
tional tribal pockets. The' amountq 
however havp yet to be finalised. 

Pi~ up Of Arms by Balll'ladesIJ 
Natf-.ls In Assam 

2692. SHRI MADHA VRAO 
SCINDIA: 

SHRI AMAR ROYPRADHAN 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government are aware 
that Bangladesh nationals in Assam 
have piled Up a ~ge quantity of anns 
and ammunition endangering the sec .. 
urity and peace of the region; and 

(b) it aD, the facts thereof? 




